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SHRI VIDYA CHARAN SHUKLA: 

Therefore this point of order that has 
been raised is not valid. 

'1'T '"! f"""''' : ~ 'f; ~ 3TT'1 'fl't 
arm) ~ ii t  ~  ~  ~ I 

MR. DEPUTY-SPEAKER : So far as 
"Parliamentary Committee" is concerned. 
there is a clear definition in rule 2. I need 
not read it; it was read out. 

SHRI MADHU LIMAYE: I have 
quoted it. 

MR. DEPUTY-SPEAKER: He has 
quoted it just now and you go through 
it. If we take, firstly. that definition into 
consideration and, secondly in the sense 
that it is not a parliamentary committee. 
definitely. some expenditure is involved. 
I feel whatever has been done in the past. 
whether it was regular or irregular. I am 
not concerned with it nor there is any pro-
vision made for such contingencies in the 
Lok Sabha Budget. so far as I know. and. 
therefore. unless you submit some Financial 
Memorandum. I cannot proceed with it. 

IS.ISbrs. 
DEMANDS FOR GRANTS (ON ACC-
OUNT) (WEST BENGAL) 1968-69 AND 
DEMANDS FOR SUPPLEMENTARY 
GRANTS (WEST BENGAL). ,1967-68 

MR. DEPUTY-SPEAKER: We shall 
now tako up the next item. It has been 
agreed that Demands for Grants on Account 
(West Bengal) for 1968-69 and Supple-
mentary Demands for Grants (West 
BeopI) for 1967-68 will be passed without 
any discussion. 

DEMAND No. 1-4-TAXES ON INCOME 
OTHI'Jl THAN CoRPORATION TAX. 

MR. DEPUTY-SPEAKER : Motion 
moved : 

"That a sum not exceeding Rs. 3,05.000 
be IfIlDted to the President out of the Con-
soHdaled Fund of the State of West Bengal. 
on account for or to words defraY!1II the 
charges during the year ending on tbe 31st 
day of March, 1969. in respect of '4-Taxes 
on Income other than Corporation tax· ... 

DEMAND No. 2-9 -LAND REVENUE 
MR. DEPUTY·SPEAKER : Motion 

moved: 

"That a sum not exceeding Rs. 
1.95.72,000 be granted to the Presidllnt 
out of the Consolidated Fund of tho State 
of West Bengal. 011 aecoullt. for or 
towords defraying the charges during the 
year ending on the 31st day of March. 
1969. in respect of '9-Land Revenue· ... 

DEMAND No. 2-76-LAND REVENUE-
OTHER MISCELLANEOUS COMPENSATION AND 
ASSIGNMENTS. 

MR. DEPUTY -SPEAKER: Motion 
moved. 

"That a sum not exceeding Rs.9.61.000 
be granted to the President out of the 
Consolidated Fund of the State of West 
Bengal. on account. for or towards ~ ing 
the charges during the year ending on the 
31st day of March. 1969, in respect of, 
'76-Land Revenue-other Miscellaneous 
Compensation and Assignments· ... 

DEMAND No. 2-92--LAND REVENUE-
PAYMENT OF COMPENSATION TO LAND-
HOLDERS, ETC. ON THE ABOLITION OF THE 
ZAMINDARI SYSTEM. 

MR. DEPUTY-SPEAKER : Motion 
moved: 

"That a swn not exceeding Rs. 
1,16,66.000 be granted to the President 
out of the Consolidated Fund of the Stale 
of West Bengal, on accoul/I, fo/' 0/' towards 
defraying the charges during the year end-
ing on the 31st day of March, 1969, in res-
pect of '92-Land Revenue-Payment of 
Compensation to Landholders, etc. on the 
abolition of the Zamindari system· ... 

DEMAND No. 3-IO-STATE EXCISE 
DUTIES. 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a sum not exceeding as. 
28.22.000 be granted to the President out 
of the COIl8Olidated Fund of the State 
of West Benpl, on account. for or tOWlll'ds 
defraying the charjIM during the year 
endinl on the 31st day of March. 1969. 
in respect of 'lO--StateBxcise Duties'," 

DEMAND No. 4-11-TAXES ON VEHICLfS. 
MR. DEPUTY SPEAKER: Motion 

moved: 
"That a sum not exceeding Rupees 

5.72.000 be granted to the President out 
of the Consolidated FUDd of the State of 
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West lIenpJ, on account, for or towards 
defraying the charges during the year endina 
on the 31st day of March, 1969, in respect of 
'l1-Taxes on Vehicles'. " 

DEMAND No. 5-12-SALES TAX. 

MR. DEPUTY-SPEAKER: Motion 
moved : 

"1bat a sum not exceeding Rupees 
18,89,000 be granted to the President out 
of the Consolidated Fund of the State of 
West Benpl, on account, for or towards 
defraying the charges during the year ending 
on the 31st day of March, 1969, in respect 
of '12-Sales Tax'. " 

DEMAND No. 6--13-0THER TAXES AND 
DUllES. 

MR. DEPUTY-SPEAKER: Motion 
moved : 

"That a sum not exceeding Rupees 
7,00,000 be granted to the President out 
of the Consolidated Fund of the State of 
West Bengal, on account. lor or towards 
defraying the charges during the year ending 
on the 31st day of March, 1969, in respect Of 
'13-OtOO Taxes and Duties'." 

DEMAND No. 7-14-STAMPS. 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a sum not exceeding Rupees 
6,84,000 be granted to the President 
out of the Consolidated Fund of the State 
of West Bengal, 011 account, for or towards 
~ ing the charges during the year ending 

on the 31st day of March, 1969, in respect 
of 'I4-Stamps'. " 

DBMAND No. 8-15-REGISTRATION 
FE£S. 

MR. DEPUTY-SPEAKER : Motion 
moved. 

"That a sum not exceeding Rupees 
20,24,(108 be granted to the President 
out of the Consolidated Fund of the State 
of West BenpJ, on account, for or toward .• 
defraying the charges duritlg the year ending 
on the 31st day of March, 1969, in respect 
of 'IS-Registration Fees'. " 

DEMAND No. 9-16--INTERPST ON DEBT 
AND OTHER OBUGAllON&. 

MR. DEPUTY-SPEAKER: Motion 
moved : 

"Tbat a sum DDt cxcecdlna Rupees 
20,00,000 be . granted to the President 

out of tho Consolidated Fund of the State 
of West Bengal, on account, for or towards 
defraying the charges during the year ending 
on the 31st day of March, 1969, in respect 
of '16--lntcreston Debt and Other obliga-
tions", " 

DEMAND No. II-IS-PARLIAMENT, 
STATE/UNION TERRITORIES LEGISLATURE. 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a sum not exceedina Rupees 
15,91,000 be granted to the President 
out of the Consolidated Fund of the State 
of West Bengal, on account, for or towards 
defraying the charges during the year ending 
on the 31st day of March, 1969, in respect 
of 'IS-Parliament, State/Union Terri-
tories Legislature'. " 

DEMAND No. 12-19-GENERAL ADMI-
NISrRA TION. 

MR. DEPUTY-SPEAKER: Motion 
moved : 

"That a sum not exceeding Rupees 
1,96,43,000 be granted to the President 
out of the Consolidated Fund of the State 
of West Bengal, on account, for or towards 
~ ing the charges durina the year ending 

on the 31st day of March, 1969, in respect 
of '19--Ueneral Administration' ... 

DEMAND No. 13-21-ADMINISTR"TION 
OF JUSTICE. 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a sum DOt exceeding Rupees 
54,58,000 be granted to the President out 
of the Consolidated Fund of the State of 
West Bengal, on account, for or towards 
defraying the charges during the year ending 
on the 31st day of March, 1969, in respect of 
'21-Administration of Justicc' ... 

DEMAND No. 14-22-JAILS 

MR. DEPUTY-SPEAKER: Motion 
moved : 

"That a sum not exceeding Rupees 
71 ,80,000 be granted to the President 
out of the Consolidated Fund of the State 
of West Beup.I, Oil account for or towarvls 
defraying the dlarp duriDc the year ending 
on the 31st day of March, 1969. in roapect of 
'2l-Jails'. " 
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DEMAND No. 1S-23-PouCE. 
MR. DEPUlY-SPEAKER : Motion 

moved : 
''That a sum not exceeding Rupees 

6,07,15,000 be granted to the President 
out of the Consolidated Fund of the State 
of West Bengal, on account, for or toWOl'ds 
defraying the cbarges durinl the year ending 
on the 31st day of March, 1969, in respect 
of '23-Policc' ... 

DEMAND No. 16--26--MISCELLANEOUS 
DEPAR1MENTS-F'nu! SERVICES 

MR. DEPUlY-SPEAKER: Motion 
moved : 

''That a sum not exccedinl Rupees 
25,26,000 be granted to the President 
out of the Consolidated Fund of the State 
of West Benaal, on account, for or towards 
defraying the charges during the year ending 
on tbe 31st day of March, 1969, in respect 
of '26--Miscellaneous Departments Fire 
Services' . •• 

DEMAND No. 17-26--MISCELLANEOUS 
DEPAR1MENTS-ExCLUDING FIRE SERVICES. 

MR. DEPUTY-SPEAKER,: Motion 
moved : 

''That a sum not exceeding Rupees 
1,24,74,000 be granted to tbe President 
out of tbe Consolidated Fund of tbe State 
of West Bengal, on accaunt, for ar towards 
defraying tbe cbarges during the year ending 
on the 31st day of March, 1969, in respect 
of 2~ i e n o  Departments-Exclud-
ina Fire Services' ... 

DEMAND No. 18-27-SClEN11FIC DE-
PARTMENTS. 

MR. DEPUTY-SPEAKER: Motion 
moved : 

''That a sum not exceeding Rupees 
26,000 be granted to the President out 
of the Consolidated Fund of the State of 
West Bengal, on account for or towards 
defraying the cbarges during the year ending 
on the 31st day of March, 1969, in respect 
of '27-Scientific Departments' ... 

DEMAND No. 19-28-EnuCAnoN. 
MR. DEPUTY-SPEAKER: Motion 

moved : 
''Tbat a sum not exceeding Rupees 

14,66,87,000 be granted to the President 
out of the Conaolidated Fund of the State 
of West BeDpl, on tICCOunt, for or t"wtITd, 

defraying the charges during the year ending 
on the 3111 day of March, 1969, in respect 
of '28-Education' ... 

DEMAND No. 2O-29-MEoICAL. 

MR. DEPUTY-SPEAKER : Motion 
moved : 

"That a sum not exceeding Rupees 
5,66,30,000 be granted to the President 
out of the Consolidated Fund of the State 
of West Bengal, on account, for or toWOl'ds 
defraying the chaIges during tbe year ending 
on the 31st day of March, 1969, in respect 
of '29-Mcdical'. .. 

DEMAND No. 21-30-PUBuc HEALTH. 

MR. DEPUTY-SPEAKER: Motion 
moved : 

''That a sum not exceeding Rupees 
2,82,99,000 be granted to tbe President 
out of the Consolidated Fund of tbe State 
of West Bengal, on account for or towards 
defraying tbe cbarges during the year ending 
on tbe 31st day of March, 1969, in respect of 
'30-Public Health' ... 

DEMAND No. 22-31-AmuCULTUIlE-
AmuCULTUIlE. 

MR. DEPUTY-SPEAKER: Motion 
moved. 

"That a aum not exceeding Rupees 
5,06,37,000 be granted to tbe President 
out of the Consolidated Fund of the State 
of West Bengal, on account, for or towards 
defraying the charges during the year ending 
on the 31st day of March, 1969. in respect of 
'31-Agriculture-Agriculture' ... 

DEMAND No. 22-95-AGRlCULTUIlE-
CAPITAL Oun.AY ON SCHEMES OF AGRICUL-

TURAL IMPROVEMENT AND RsilARCH. 

MR. DEPUTY-SPEAKER : Motion 
moved : 

"Tbat a sum not exceeding Rupees 
1,22,53,000 be granted to tbe President 
out of tbe Consolidated Fund of tbe State 
of West Bengal, on account, for or towards 
defraying tbe cbarges during tbe year ending 
on the 31st day of Marcb, 1969, in respect 
of 95- g i t~ it  Outlay on 

Scbemes of Agricultural Improvement and 
Research'. It 

DEMAND No. 23-31-AGRICULTVU-
FlsHmtms. 

MR. DEPUTY-SPEAKER : MotiOD 
moved : 
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"Tbat a sum not ~ng Rupees 
2&,87,000/- be IfIIIlIed to the President 
out of the Consolidated Fund. of the State 
of West Bensa), on account, for or toward.' 
defraying the charges durins the year ending 
ou the 31st day of March, 1969, in respect of 
• 31-Agricu1ture-Fisheries' ." 

DEMAND No. 24-33·--ANIMAL Hus-
BANDRY. 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a sum not exceeding Rupees 
65.01.0001- be granted to the President 
out of the Consolidated Fund of the Statl' 
of West Bengal. on account. for or towards 
defraY;1Iff the charges during the year ending 
on the 31st day of March. 1969, in respect of 
'33-Animal Husbandry' ... 

DEMAND No. 24-1 24-ANIMAL Hus-
BANDRy-CAPITAl. OUTLAY ON SCHeMES 

OF GOVERNMENT TRADING-GREATER 
CALCUTTA MILK SUPPLY SCHEM>. 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a sum not exceeding Rupees 
2,41,77.000/- be granted to the President 
out of the Consolidated Fund of the State 
of West Bengal 011 account, for or lowartls 
defraying the charges during the year ending 
on the 31st day of March. 1969, in respect 
of '124-Animal Husbandry-CapitaIOut-
lay on schemes of Government trading-
Oreater Calcutta Milk Supply Schemc' ... 

DEMAND No. 2~- - Coo  

MR. DEPUTY SPEAKER : Motior. 
moved: 

"That a sum not exceeding Rupee, 
40,03.000/- be granted to the Presiden t 
out of the Consolidated Fund of the State 
of West Bengal. on account, for or towards 
defraying the charges during the year ending 
on the 31st day of March, 1969. in respect 
of '34--C00peration· ... 

DEMAND No. 26---35-INDUSTRlJ;S-
INDUSIIlWi. 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a .urn not ex",,-eding Rupees 
1,04,16,000/- be granted to the President 
out of the Consolidated Fund of the State 
of West Bengal, on account. for or towards 
defrayinl{ the charges during the year ending 
M21LSSj68-9 

on the 31st day of March, 1969, in respect 
of ·3S-lndustries-IndustriC'l'. " 

DEMAND No. 26--96---INOUSTR1ES-
CAPITAL OUTLAY ON INDUSTRIAL AND 

EcoNOMIC DEVELOPMENT. 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a sum not exceedins' Rupees 
58,23,000/- be granted to the President oul 
of the Consolidated Fund of the State of 
Wcst Bengal, on aCCOUlll, for or towards 
dpjraying the charges during the year ending 
un the 3hl day of March. 1969, in respect 
of '96---Industries-Capital Outlay on In-
dustrial and Economic Development', .. 

DEMAND No. 27-35-INDUSTRIES--COTTAOE 
INDUSTRIES 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a sum not exceeding Rs. 66.36,000/-
be granted to the President out of the COD 

'solidated Fund OJ the State of West Bengal, 
on account. for or loward, defraying the 
charges during the year ending on the 31st 
day of march, 1969. io respect of ~

Industries·- Cottage Industries· ... 

DEMAND No. 27-96---INDUSTRUiS-CAPITAL 
OUTLAY ON INDUSTRIAL AND ECONOMIC 

DEVELOPMENT-CoTTAGE INDUSTRIES 
MR. DEPUTY-SEPAKER : Moti"n 

moved: 
"That a sum not exceeding Rs.. 4,6S,OOOf-

be granted to the President out of the 
Consolidated Fund of the State of West 
Bengal, on account, for or towards defraying 
the charges during the year ending on the 
31st day of March. 1969, in respect of 
'96·-lndustries-Capital Outlay on Indust-
rial and Economic Development-'Cottage 
Industries· ... 
DEMAND No. 28-35-INDUSTRIES CIN-

CHONA 

MR. DEPUTY-SPEAKER: Motion 
moved : 

"That a sum not exceeding Rs. 17,04,OOOf-
be granted to the Prcsident out of the Con-
solidated Fund of the State of West Benp!, 
on account. for or towards defraying the 
charges during the year ending on the 31st 
day of March. 1969. in' respect of '35-
Industries--Cinchona'." 
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~  No. 29-37-COMMUI'iITY DEVE-
LOPMt.NT PROJECTS, NATIONAL Exn"'SlON 
SERVICE AND locAL DEVELOPMENT WORKS. 

MR. DEPUTY -SPEAKER 
moved: 

Motion 

"That a sum not exceeding 
Rs. 1,51,03,000/· be granted 10 the PTesident 
out of the Consolidated Fund of the State 
of West' Bengal, Oil aCCOUlII, for 01' tOll'ord.\ 
dt'fraying the charges during the yenr 
ending OD the 31st day of March, 1'169. 
in respect of '37--Community Development 
Projects, National Extension Service and 
Local Development Works'." 

DrMAND No. 29-109-CAPI1Al OLTl'" 
ON OTHER WORKS-COMMUNITY DI HtOI" 
Idf:NT PROJECTS, NATIONAL EXTENSIO" SI R· 
VICE AND LOCAL DEVELOPMlNl WOR"'. 

MR. DEPUTY·SPEAKER : Molion 
moved: 

"Thai a sum nOI exceeding Rs. 4,47,000.· 
be granted to the President Olll of Ihe 
Consolidated Fund of Ihe Stale of Wesl 
Bengal, on account, for 01· lotrart!J cltfrayillg 
the charges during the year ending. on Ihe 
31st day of Ma"h. 1969, in re,pecl l,f 
'109-CapitaIOutlay OD Olher Work., -
Community Developmenl Projects, National 
Extension Service and Local Dc,c1ormCl;! 
Works'." 

DEMAND No. 29-109-LoAI-<S AI-<U 
AoVANCI'S UNDER COMMUNIlY ~ lOP, 
MENT PROJECTS, NATIONAL EXUNSJON SER' 
VICE AND locAL DEVELOPMLNT WORKS. 

MR. DEPUTY·SPEAKER: MOlion 
moved: 

"That a sum not exceeding Rs. 10.53,000,· 
be granted to the President oUI of the 
Consolidated Fund of the State of Wesl 
BeDgal, Oil account, for or towards dc'frayillg 
the charges during the year ending on the 
31st day of March, 1969, in respect of 
'109-Loans and Advances under Commu· 
nity Development Projects. National 
ExtensioD Service and Local Development 
Works· ... 

OrMAND No. 30---38-LAROUR ANI> 
EMPLOYMENT 

MR. DEPUTY.SPEAKER 
moved : 

Motion 

"That a sum not exceeding 
Rs. I,SI,27. 000/. be graDted to the President 

out of the Consolidated Fund of the Stale 
or West BeDgal, on accounl, for or towl."I. 
defraying the charges during the year endin!! 
on the 31st day of March, 1969, in reslX'Ct 
of '38-Labour and Employment'." 
DEMAND No. 31-39-MISCU.IANLOlS 
SOCIAL AND DLVf.LOPMENT ORGANISATIONS-
WELFARE 01 SCH[DULLD TRIBES AND CASllS 

ANI> OTHIoR BACKWARD CLASSES. 

MR. DEPUTY·SPEAKER : 
moved: 

Motion 

"Th,,! a sum nol cxeL'Cding Rs. 5 I ,II,OOO!· 
~ granted 10 the President out of Ihe 

Consolidated Fund of thl' State of We>I 
Bengal. on oeCOIIIII, /01' 01' /Ok'tII'£i.\ dej;'uyiul! 
Ihe charges during the ymr ending on the 
31st day of March, 1969, in respect of '39 
Miscellaneous Social and Developmenlal 
Organisations-Welfare of Scheduled Tribes 
and Castes and Other Backward C1asse'· ... 
DEMAND No. 32-39-MISClILAI-<WUS !Io. 
CIA(.. AND DEvEWPMENTAl S ~S

EXCLUDING WELFARI' 01 SCHEDULED TRIllI S 
AND CASn.S AND OTHtR BACKWARD CI ASStS. 

MR. DEI'UTY·SI'EAKLR : Motion 
Ill(Weu: 

"Thai a stlm not exceeding Rs. 4Y,32,lKlO . 
be granted to the President out of the 
Consolidaled Fund of the State of Wesl 
Bengal, on account. fo,. 01" lou'art/., (Ittl'lI),iItK 
Ihe chargt·s during the year ending on the 
31st day of March, 1969. in respe(l of 
'39·-MisceJJaneous Social and Developmen· 
tal Organisations-lxcJuding Welfare of 
Scheduled Tribes and C",lco and other 
Back wa rd Classes' ... 
DrMANO No. 33-42 - MULTJPURI'OSI 

RIV[R SCHEMl..' 

MR. DEPUTY·SPEAKER : Molion 
moved: 

"That a sum not exceeding Rs. 2.40,52.000 
be gmnted to the Presidenl out of the Con· 
.olidated Fund of the State of West Bengal 
on accol/III. for or lowa,.ds defraying the 
charges during the year ending on the 
31st day of March. 1969, in respect of 
'42 Multi·purpose River Schemes· ... 
DEMAND No. 33-43-MUI.TwuRPosr 
RIVER SCIIEMES-IRRIGATION, NAVIGATION, 
EMBANKMENT AND DRAINAG! WORKS 

(COMMERCIAL) 

MR. DEPUTY.SPEAKER : Molion 
moved : 

"That a sum DOt exceeding Rs. 27.17,000 
be aranted to the President out or the Con· 
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solidated Fund of the Slate of West BenpJ, 
on account, for or towards defraying the 
charges during the year ending on the 31 st 
day of March, 1969, in respect of '43·Multi· 
purpose River Schemes--·lrrigation, Navi-
gation, Embankment and Drainage Works 
(Commercial)' ... 

DEMAND No. 33-44-- MULI1PURI'OSI 
RIVER SCHEMES · .. IRRIGATION, NAVIOATlON, 
EMBANKMENT AND DRAINAGl WORKS 

(NON·CoMMERCIAL) 

MR. DEPUTY-SPEAKER 
moved: 

Motion 

"That a sum not exceeding Rs. 1,18,44,O(J(l 
be granted to the President out of the Con-
solidated Fund of the State of West Bengal, 
on UCCO/lllt, for or totl'urds defraying the 
charges during the year cnding on the 31st 
day of March, 1969, in respect of '44-- Mul-
tipurpose Riwr Schcmes- Irrigation, Navi-
gation, Embankment ,md Drain"ge Works 
(Non·Commereial ) .... 

DEMAND No. 33-98 -MuLTlPURI'OSl 
RIYFR SCHI'.MlS- CAPITAL OUTLAY ON MUl-

TIPURPOSE RIVlR S ~ 

MR. DEPUTY·SPEAKER 
moved: 

Motion 

"That a sum not excceding Rs. 84,66,000 
be granted to the President Ollt of the 
Consolidated Fund of the State of West 
Bengal, 011 UC£'Ullnt, for 0/' towurd, defruyillg 
the charges during the year ending on the 
31st day of March, 1969, in respect of 
'98- MUltipurpose River Schemes-Capital 
Outlay on Multipurpose River Schemes'." 

DEMAND No. 33-99-MuLTIPURPOSl 
RIvER SCHEMES--CAPITAL OUnAY ON IRKI-
OAnON, NAVIGATION, EMDANKMI:NT Af.riD 

DRAINAGE WORKS (COMMERCIAL) 

MR. DEPUTY-SPEAKER : Motion 
moved: 

"That a sum not exceeding Rs. 16,61,000 
be granled 10 the President out of the 
Consolidated Fund of the State of West 
Bengal, all account, for or toward, dc[mying 
the charges during the year ending on the 
31st day of March, 1969, in respect of 
'99--Multipurpose River Schemes-Capital 
Outlay on Irrigation, Navigation, Embank· 
ment and Drainage Works (Commercia))'." 

DEMAND No. -100-- 11 ~ 
RIVER SC S--C ~  ON lUI' 
DATION, NAVIGATION, EMBANKMENT AND 
DRAINAGE WORKS (NON,COMMERClAL) 

MR. DEPUTY·SPEAKER 
moved: 

Motion 

"That a sum not exceeding Rs. 11,88,000 
be granted to the President out of the 
Consolidated Fund of the State of West 
Bengal, 01/ account, for or towards de/raying 
the charges during the year ending on tho 
31st day of March, 1969, in respect of '100-
Multipurpose River Schemes-Capital 
Outlay on Irrigation, Navigation, Embank-
ment and Drainage Works (Non' 

Commercial)'." 
DEMAND No. 34--S(). -PU8UC WORKS 

MR. DEPUTY-SPEAKER : Motion 
moved: 

"That a sum not exceeding Rs. S,19,83,OOO 
be granted to the President out of the 
Consolidated Fund of the State of West 
Bensal on accoull/ ,for or towurd. de/raying 
the charges during the year ending on the 
31st day of March, 1969, in respect of 
'SO--Public Works· ... 

DEMAND No. 3S-SIA-GRuTER CALCUTTA 
DEVELOPMfNT SCHEM[ 

MR. DEPUTY SPEAKER : Motion 
moved: 

"That a sum not exceeding Rs. 19,78,000 
be granted to the President out of the 
Consolidated Fund of the State of West 
Bengal, on aCCoullt, for or towards de/raying 
the charges during the year ending on the 
31st day of March, 1969, in respect of 
'SI-A- Greater Calcutta Development 
Scheme'." 

DEMAND No. 3S-I06A- CAPnAL OUTLAY 
ON GRIATER CALCUTTA DEVELOPMENT 

SCHEME 

MR. DEPUTY·SPEAKER : Motion 
moved: 

"That a sum not e,ceeding Rs. 62,33,000 
be granted to the President out of the 
Consolidated Fund of the State of West 
Bengal, on accoull/, fo, or towards defraying 
the charges during the year endina on the 
3ht day of March, 1969, in respect of 
'I06A-CapitaIOutlay on Greater Calcutta 
Development Scheme'." 
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DIMAND No. 36-S3-PoIlTS AND Pn.OTAGE 

MR. DEPUTY·SPEAKER 
moved : 

Motion 

"Tbat a sum not exceeding Rs. 5,16,000 
be granted to tbe President out of the 
Consolidated Fund of the State of West 
Benaa1, on account, for or towards defrayillg 
the charges during the year ending on the 
31st day of March, 1969, in respect of 
'53-Ports and Pilotage' ... 

DEMAND No. 37-57-RoAD AND WATl.R 
TRANSPORT S ~ 

MR. DEPUTY·SPEAKER 
moved : 

Motiun 

"That a slim not exceeding Rs. 19,64,000 
be granted to the President out of the 
Consolidated Fund of the State of West 
Bengal, on account, for or towards d"frayillg 
the charges during the year ending on the 
31st day of ~  1969, in respect of 
'57-Road a'nd Water Transport ~ eme  

DEMAND No. '37--114--CAPITAL OUTLAY 
ON ROAD AND WATER TRANSPORT ·ScHnu.s 

MR. DEPUTY·SPEAKER: Motion 
moved : 

"That a sum not exceeding Rs, 3,50,000 
be 81'anted to the President out of the 
Consolidated Fund of the State of West 
Benaal 011 aeeou"" for or towards dcfraying 
the charges during the year ending on the 
31st day of March, 1969, in respect of 
114-<:apital Outlay on Road and Water 
Transport ~ eme  

DEMAND No. 38-64--FAMINE RELIU 

MR. DEPUTY·SPEAKER Malian 
moved : 

"That a sum not exceeding Rs. 2,00,00,000 
be granted to the President out of the 
Consolidated Fund of the State of West 
Bengal, on accollnt, for or towards defrayillg 
the charges during the year ending on the 
31st day of March, 1969, in respect of 
'64-Famine Relief· ... 

DEMAND No. 39--65- PENSIONS AND OTIlER 
RETIRI!MENT BENr.F1TS 

MR. DEPUTY·SPEAKER 
moved : 

Motiun 

"That a sum not exceeding Rs. 66,28.000 
be 81'anted to the President out of the 
Consolidated Fund of the State of West 

Beopl, on IICcount, for or towurdr tkfray/ng 
the:charaes durin, the year ending oli the 
31st day of March. 1969. in respect of 
'65-Pensions and other retirement 
benefits· ... 

DEMAND No. 39-120-PAYMl"TS Of COM· 
MUTID VALUE OF PENSIO!,;S 

MR. DEPUTY·SPEAKER Motion 
moved: 

''That a sum not exceeding Rs. 1.86,000 
be granted to the President out of the 
Consolidated Fund of the State of West 
Bengal, on account, fa,. or towards defraying 
the charges during the year ending on the 
31st day of March, 1969. in respect of 
'120-Payment of Commuted vallie of PCll. 
ion~  

DEMAND No. 40--67-PRIVY PlJRSlS AND 
ALLOWANCES OF INDIAN RULrRS 

MR. DEPUTY·SPEAKER 
moved: 

Motion 

"That a sum nut exC<.'Cding Rs. 50,000 
be granted to the President out of the 
Consolidated Fund of the State of West 
Bengal. on accollnt,f",. or toward, dcfrayilllf 
the charges during thc year ending on the 
31st day of March, 1969, in respect of 
'67-Privy purses and AlJowanc'Cs of 
r ndian ~  

DEMAND No. 41--68--S1ATIONlRY AND 
PRINTING 

MR. DEPUTY·SPEAKER : Motioll 
moved : 

"That a slim not exceeding Rs. 36.91,000 
be granted to the President out of the 
Consolidated Fund of the State of West 
Bengal. on aCeOl/III, for or towards dcfrayil/If 
the charges during the year ending on the 
31st day of March. 1969, in respect of 
'68-- Stationery and Printing· ... 

DEMAND No. 42-70- FOREST 

MR. DEPUTY·SPEAKER : Motion 
moved : 

"That a sum not exceeding Rs. 89,94.000 
be granted to the President Ollt of the 
Consolidated Fund of the State of West 
Bengal. on account. lor or towards ~ ing 

the charges during the year ending on the 
31st day of March, 1969. in respect of 
'10 -Forest' ... 
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DEMAND No. 71-43-MISCELLANEOU! 
CONTRIBUTIONS 

MR. DEPUTY·SPEAKER: Motion 
moved: 

"That a sum not exceeding RI. 1,25,80,000 
be granted to the President out of the 
€onsolidated Fund of the State of West 
Bengal, on account, for or towards defraying 
the charges during the year ending on I he 
31st day of March, 1969, in respect of 
'71-Miscellaneous·Contributions' ... 

DEMAND No. 44-71-MlSCrLLANEOUS'-
OTHER MISCELLANEOUS EXPENDITURE 

MR. DEPUTY·SPEAKER : Motion 
moved: 

"That a sum not exceeding Rs. 1,82,72,000 
be granted to the President out of tbe 
Consolidated Fund of the State of West 
Bengal, on account, for or towards defrayillg 
the charges during the year ending on the 
31st day of Marcb. 1969, in respect of 
'71-Miscellaneous-- Otber Miscellaneous 
Expenditure' ." 

DrMAND No. 44-109- CAPnAL OUnAY 0:-; 

OTHER WORKS 

MR. I1EPUTY·SPEAKER 
moved: 

Motion 

"That a sum not exceeding Rs. 1,92,93,000 
be granted to tbe President out of the 
Consolidated Fund of the State of West 
Bengal, 011 account, for or towards defraying 
the charges during the year ending on tbe 
31st day of Marcb, 1969, in respect of 
'109-Capital Outlay on Other Works'." 

DEMAND No. 45-71-MISCELLANEOUS-
IRRECOVERABLE LoAN TO DISPLACED PERSONS 

WRrrt'EN OFF. 

MR. DEPUTY·SPEAKER 
moved : 

Motion 

"That a sum not exceeding Rs. SO,OO,OOO 
be granted to the President out of the 
COlllolidated Fund of the State of West 
Benpl, on tlCl:ount, for or towards defraying 
the char ... durin. the yoar .odin. on the 
311t day of Man:b, 15169, in I'CII*t of 
'71-MiIOCIlaneous-lrricom'able LouIs to 
displaced ~ 1 S written oft"." 

DEMAND No. 4S-71-MlscnLANEOU!-
EXPENDITVlI ON OISPLACED PERIONS. 

MR. DEPUTY·SPEAKERE : Motion 
moved : 

"That a sum not exceeding Rs. 1,24,02,000 
be granted to the President out of the 
Consolidated Fund of the State of West 
Bengal, on account, for or towards drfraylllg 
the charges during tbe ycar ending on the 
31st day of Marcb, 1969, in respect of 
·71-Miscellaneous-Expenditure on displaced 
persons'." 

DEMAND No. 4S-109-CAPrrAL OlTTLAY ON 
OTHER WORKS-EXPENDITUR(ON DISPLACED 

PERSONS 

MR. DEPUTY·SPEAKER 
moved: 

Motion 

"That a sum not exceeding Rs. 21,66,000 
be granted to tbe President out of the 
Consolidated Fund of the State of West 
Bengal, on account, for or towards defraying 
the charges during the year ending on the 
31st day of March, 1969, in respect of 
'I09-Capital Outlay on Other Works-
Expenditure on displaced persons· ... 

DEMAND No. 4S-LoANS AND ADVANCE.q 
TO DISPLACED PERSONS 

MR. DEPUTY·SPEAKER : Motion 
moved: 

"That a sum not exceeding Rs. 16,67,000 
be granted to the Pre.qident out of the 
Consolidated Fund of the State of Weat 
Bengal, on account, for or towards defrayl", 
the charges during the year endins on the 
31st day of March, 1969, in respect of 
'Loans and Advances to displaced persons·." 

DEMAND No. 46-78-l'R!·PARTmON PAY· 
MENTS 

MR. DEPUTY·SPEAKER : Motion 
moved : 

"That a sum not exceeding Rs. 1,000 
be granted to the President out of the 
Consolidated Fund of the State of Weal 
Benaal, on account, for or /(Iwartil defrtl)l/nl 
the char..,. durin. the year endin. on the 
311t day of Marcb, 1969. In I'I:IJIOCI of 
'78-Pro-partltion paymentl'." 
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DEMAND No. 47-78A-ExPENDITUlU> CON· 
NECTI!D WITH THE NATIONAL EMERGENCY 

MR. DEPtJTY·SPEAKER: Motion 
moved : 

"That a sum not exceeding Rs. 1,29,18,000 
be granted to the President out of the 
Consolidated Fund of the State of West 
Bengal, on account, for or tow'1rds defraying 
the charges during the year ending on the 
31st day of March, 1969, in respect of 
'78A-Expendit ure connected wit h the 
National Emergency' ... 

DEMAND No. 48-98-CAPITAL OUTLAY ON 
MULTIPURPOSE RIVER SCHEMES-·DAMODAR 

V ALLEY PROJECT 

MR. DEPUTY·SPEAKER 
moved. 

Motion 

"That a sum not exceeding Rs. J ,44.62.000 
be granted to the President out of the 
Consolidated Fund of the State of West 
Bengal, on accou"', for or tOll'ards defraving 
the charges during the year ending on the 
31st day of March. 1969, in respect of 
'98-Capital Outlay on MUltipurpose River 
Schemes-Damodar Valley Project'." 

DEMAND No. 9-10 ~  OUTLAY"" 
PUBLIC WORKS 

MR. DEPUTY·SPEAKFR: Motion 
moved : 

"That a sum not exceeding Rs. 2.35.64,000 
be granted to the President out of the 
Consolidatcd Fund of the State of West 
Bengal, on account, for or tOll'ard,' defraying 
the charges during the year ending 011 the 
31st day of March, 1969, in respect of 
'103-Capital Outlay on Public Works· ... 

DEMAND No. 50-124-CAPITAL OUTLAY ON 
ScHEMES ~ GOVERNMENT TRADING 

MR. DEPUTY-SPEAKER 
moved : 

Motion 

"That a sum not exceeding Rs. 1,80,64.000 
be granted to the President out of the 
CODllolidated Fund of the State of West 
BeDBal, on account, for or towards defraying 
the charaes during the year ending on the 
3ht day of March, 1969. in respect of 
'l24-Capital Outlay on Schemes of Govern-
rpont TradinS'." 

DIMAHD No. 52-LoANS AND ADVANCII 
BY STATE UNION 'I'mlRnORY GoVERNMENTS 

MR. DEPUTY·SPEAKER 
moved: 

Motion 

"That a sum not exceeding ~  5,3 J ,45.000 
he granted to the President out of the 
Consolidated Fund of the State of West 
Bengal. on account. for or towards defraying 
the charges during the year ending on the 
31st day of March. 1969. in respect of 
'Loans and Advances by State Union Terri-
tory Governments'." 

DEMAND No. 3 - lO-,-STATE EXCISE DUTIl'S 

MR. OEPUTY·SPEAKER : Motion 
moved: 

"That a Supplementary sum not exC<..'Cding 
Rs. 12.(,7.000 be granted to the Pre,ident 
out of the Consolidated Fund of the State 
of We"'t Bengal to defray the chargl'S which 
will come in course of payment during the 
year ending the 31st day of March. 1968. in 
re'J'Cct of '1O---State Excise Dutic'· ... 

DfMA"" No. 4 - II· TA "IS n, VnllcLEs 

MR. DEPUTY SPEAKER : Mption 
moved: 

"That a Supplementary sum not exceeding 
R,. 1,17.000 be granted to the President 
out of the consolidated Fund of the State 
of West Bengal to defray the charges which 
will come in course of paymcnt during the 
year ending the 31st day of March. 1968. 
in respect of '1 J -Taxc, on Vchides'." 

DEMAND No. 8-15-RfGISTRATION FEES 

MR. DEPUTY-SPEAKER : Motion 
moved: 

"That a Supplementary sum not exceeding 
Rs. 6,60.000 he granted to the President 
out of the Consolidated Fund of the State 
of Weit Bengal to defray the charges which 
will come in course of payment during the 
year ~n ing the 31st day of March. 1968. 
in re-pect of 'IS·-Registration Fees· ... 

Dr.MAND No. 14-22-JAILS 

MR. DEPUTY·SPEAKER :, Motion 
moved : 

"That a Supplementary .um not exceedinB 
Rs. 24,86,000 be granted to the President 
out of the CODllolidated Fund of the Stale 
of Wellt Bengal to defray the charges which 
will COIIIII in coune of payment durlna the 
year ondjng the 311t day of March, 1968, 
in respect of '22-Jails'." 
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DEMAND No. 28-35-INDumuES-cJNcHoNA 

MR. DEPUTY·SPEAKER : Motion 
moved: 

"That a Supplementary sum not exceeding 
Rs. 6.89,000 be granted to the President 
out of the Consolidated Fund of the State 
of West Bengal to defray the charges which 
will come in course of payment during the 
year ending the 31st day of March, 1968. 
in respect of '35-Tndustries-Cinchona'." 

DEMAND No. 29--37--COMMUNITY DEVELOP-
MENT !'ROIITTS. NATIONAL EXTENSION SER· 
vln AND LOCAl. DEvELOPMrNT WORKS 

MR. DEPUTY·SPEAKER : Motion 
moved: 

"That n Supplementary sum not exceeding 
R,. 25.89.000 be granted to the President out 
of the Consolidated Fund of the State of 
West Bengal to defray the charges which 
will come in course of payment during the 
year ending the 3 ht day of March, 1968, 
in respect of '37-Community Development 
Projects. National Extension Service and 
Local Development Works· ... 

DEMAND No. 32-39-MISCELLANIOUS SociAl 
AND DEVELOPMEI'o'TAL OROAI'o'SATIONS-- Ex-
rLlJDING WELFARE OF ScHEDULED TRmFS 
AND CASTES AND ornER BACKWARD CLASSES 

MR. DEPUTY-SPEAKER 
nlo\'cd : 

Motion 

"That a Supplementary sum not cxceeding 
Rs. 3,09,000 be granted to the President 
out of the Consolidated Fund of the State 
of West Bengal to defray the charges which 
will come in course of payment during the 
year ending the 31st day of March, 1968, 
in respect of '39-MiscellaneouR Social and 
Developmcntal Organisations--Exc1uding 
Welfare of Scheduled Tribes and Caste<! 
and other Badward Classcs' ... 

DEMAND No. 38-64--FAtofTNE REUEf 

MR. DEPUTY·SPEAKER : Motion 
moved: 

"That a Supplementary ~ m not exceeding 
Rs. 4,55,22.000 be granted to the PrCloident 
out of the Consolidated Fund of the State 
of West Beapl to defray the cbarlS which 
will come in coune of payment durillJ tbe 
year endi.,. the 31st day of March, 1961. 
in respect of '64-Pamlne llc1ief'." 

DEMAND No. 4O-67-PaIvv PvNu AI<D 
ALLOWANCES INDIAN RULERS 

Mr. DEPUTY·SPEAKER : Motion 
mOVl'd 

"That a Supplementary sum not exocedin. 
Rs. 15,000 be granted to the President out 
of the Consolidated Fund of the State of 
West Bengal to defray the charges which 
will come in course of payment durina the 
year ending the J lst day of March. 1968, 
in respect of'67.Privy Purses and Allowances 
of Indian Rulers'." 

DEMAND No. 4J-71--MISCELLANEOUS-
CON11UBUTIONS 

MR. DEPUTY-SPEAKER : Motion 
moved: 

"That a Supplementary sum not exceeding 
Rs. 99,26,000 be granted to the President 
out of the Consolidated Fund of the Slate 
of West Bengal to defray the charges which 
will come in course of payment durina the 
year ending the 31st day of March, 1968, 
in respect of '71·Miscellaneous- Contribu· 
tions'." 

DEMAND No. 45-71-MISCELLANEOUHIUU!' 
covrRABI.F. loANS TO DISPAnD PEJUONS 

WRITTEN OFf" 

MR. DEPUTY·SPEAKER : Motion 
moved : 

"That a Supplementary sum not exceedillJ 
Rs. 4,92,000 be granted to the Prceident 
out of the Consolidated Fund of the State of 
West Bengal to defray the charges which 
will come in course of payment durine the 
year ending the 31st day of March, 1968, 
in respect of '71·Miscellaneous--IITCCOYer· 
able Loans to Displaced Persons written 
oft"." 

DEMAI'o'D No. 52·LoANS AND ADVANCES BY 
STAn/UNIoN TERRITORY GOVTJlNMENTS 

MR. DEPUTY·SPEAKER : Motion 
moved : 

"That a Supplementary sum not exceedina 
Rs. 1.08,84,000 be aranted to the President 
out of tbe Consolidated Fund of the State 
of West Bengal to defray the char.,. which 
will come in coune of payment durilll tile 
year ending the 3111 day of Marc:b, 1968, 
in NIpecl oI'LouIIDIf AdYancet by &tate! 
Union Territory Gowmmenll'." 
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I wiD take up thecut motions 
now. Do you want to move' the cut 
motions? 

SHRI S. M. BANERJEE (Kanpur):' 
I have a submission to make. The Vote on 
Account is not necessary now because the 
Delegation of Powers Bill has not been 
passed yet and the Members of Parliament 
are not becoming the Members of the 
Committee because this has been held over. 
Let us take the decision tomorrow. 

MR. DEPUTY·SPEAKER: This is an 
independent item. That is not correct. 
Let us finish it. 

There are cut motions No. I to 16 in 
the name of Shri Bhagaban Das ; No. 17 
to 43 in the name of Dr. Ranen Sen and 
No. 44 to 59 in the name of Mohammad 
Ismail. So. they are being moved. 

SHRI BHAGABAN DAS (Ausgram): 
I beg to move : 

"That the demand for Grant on Account 
under the head 19-General Administration 
be reduced by Rs. 100/·." 

[Failure to distribute surplus land 
among the landlen lahourers alld poor 
peasants. (l)]. 

"That the Demand for Grant on Ac· 
count under the head 19-General Admi· 
nistration-be reduced by Rs. 100/·." 

[Failure to Sfop inter·district trans· 
port 0/ paddy thraugh trucks by trader.l· 
illegally. (2)l. 

"That the demand for Grant on Ac· 
count under the head 19-General Admi· 
nistration be reduced by Rs. 100/·." 

[Failure to check the rising prices 01 
eJsential commodities resulting ill hard-
ships to poor and o ~  middle cia.H 
employees. (3)1. 

"That the Demand for Grant on Ac· 
count 'under the head 28-Education-·he 
reduced by Rs. 100/·." 

[Failure to provide college educatioll 
in Durgapur region. (4)]. 

"That the Demand for Grant on AI;-
count under the head 28-Education-
be t'Cduced by Rs. 100/· ... 
{Fallur" to pro.,/de' college educttrlon 

in Mankar, DIstrict Burdw41t. (5)] 

"That tbe Demand for Grant on Ac-
count under the head 28--Education-bc 
reduced by Rs, 100/· ... 

[Failure to sanction grant to Sana-
mukhi High School. District Bankllra 
(6)]. 

"That the Demand for Grant on Ac· 
count under the head 29-- Medical--be 
reduced by Rs. 100i· ... 

[Failure to provide a ~me  Hospital 
jor public in Durgapur rellion. (7)]. 

"That the Demand for Grant on Ac· 
count under the head 31-Agriculture-
Agriculture be reduced to Re. 1/· ... 

[Failllre to provide jobs for (lliriclli. 
1111'1' workers rhrolllfhout the year. (II I!. 

"That the demand for Grant on Ac· 
count under the head 35-Industries-In. 
dustries be reduced by Rs. ICO!·." 

[Failure to pay compcl1.wllion to til,' 
peasants whose land was acquired lor 
industrial del'e/apml'nt in DlIrl[aplIr reo 
Ilion. (9)1. 

"That the demand for Grant on Ac· 
count under the head 35-Industries- In· 
dustries be reduced by Rs. 100/-." 

lFailure to develop new indll.l'frie.l· ill 
lJallklll'll District. (10)]. 

"That the Demand for Grant on Ac· 
count under the head 35-lndustries--
Cottage Industries he reduced by Rs. 100/· ... 

[Non-availability 0/ assistanCe /1'0111 

Government lar the COl/age lnd,mril'.\'. 
( 11) J. 

"That tbe Demand for Grant on Ac-
count under the head 38-Labour and 
Employment-be reduced to Re. 1/·." 

[Growing unemployment in industrial 
area followinlf modernisation measlIres. 
( 12)1. 

"That the Demand for Grant on Ac· 
count under the head 38-Labour and 
Employment-- be reduced by Rs. 100/-." 

£Failure to re-open the closed lactorie., 
lIamely Standard Wagon Bumper and 
Asiatic Oxygen Durgapur. (13) J. 

"That the Demand for Orant on Ac· 
count under the head 39-MisceDaneous 
Social aDd Dewlopmeotal OrpDIsatIons-
Welfare IIf Sche4U1ed Tribel aDd CUtes 
alld other BlIckwud CleIlSCS be NClucecI by 
Rs. 100/· ... 
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[Failure to provide wells for drinking 
water jor scheduled cMter and scheduled 
tribes in BurdwllIl and Ballkura District,f, 
(14) ], 

"That the Demand for Grant on Ac· 
count under the head 39-Miscellanfous 
Social and Developmental Organisations--
Welfare of Scheduled Tribes and Castes 
and Other Backward Classes be reduced 
by Rs, 100/.," 

[Fai/ure to provide adequate edllca· 
tional facilities to scheduled castes ancl 
.,'cheduled tribes, (1 S)]. 

"That the demand for grant on account 
under the head 99-Capital Outlay on irriga· 
tion, navigation, embankment and drainage 
works (Commercial) be reduced by Rs. 
100/ .... 

[Failure :0 comtruct canal to privide 
irrigarion facilities in Ajodhya Bankathi 
"rca, Di.,·trict Burdwan (16)], 

DR, RANEN SEN (Barasat): 1 ~g 
to move: 

That the demand for grant on account 
under the head 19-General Administration 
be reduced by Rs, 100/·" 

[Failure of administration to dcul 
effectively with communal and goonda 
elements (17)], 

"That the demand for grant on account 
under the head 19-General Administration 
be reduced by Rs, 100/·," 

[Failure to raise the Dearness Allow· 
alice of the employees of the State (18)]. 

"That the demand for grant on account 
under the head 22-Jails be reduced by Rs. 
100/·," 

[Failure to improve conditions in jails 
(19)]. 

"That the demand for grant on account 
under the head 23-Police be reduced by 
Ri, 100/·," . 

[Highhanded and repressive methods 
of rhe Police and corruption prevailing 
in the department (20)]. 

"That the demand (or grant on account 
under the head 26-Education be reduced 
by Rs, 100/·," 

[Failure to do justice "' the demands 
of the Urtlvnwity. CoIle6t. Higher Se-
condary and l'rlmary School lea&hers 
and ameliorate their eondltlorrl (21)). 

"That the demand for lI'ant on lIQCOunt 
under the head 29-Medical be reduced by 
Rs. 100/·," 

[Need to improve the arrangements in 
Hospitals and Healrh Centres (22)]. 

"That the demand for grant on account 
under the head 30-Public health be reo 
duced by Rs. 100/· ... 

[Failure to improve rural hl!alth and 
sanction drainage and water supply in 
vii/age (23) ,] 

"That the demand for grant on account 
under the head 31.Agriculture·Agriculture 
be reduced by Rs, 100/·," 

[Failure to better the conditiolls of Ihe 
agriculturists and improve agricullural 
prodllction inc/udillg food and cash 
crops (24)]. 

"That the demand for grant on account 
under the head 31-Agriculture·Agriculture 
be reduced by Rs, 100/·," 

[Failure to provide seeds, manure, 
fertilisers, loan and Irrigationa/ facilitil',f 
1'0 agricullurists in time (2S) J, 

"That the demand for grant on account 
under the head 31-Agriculture·Pisheries be 
reduced by Rs. 100." 

[Failure to improve piscicuitttre alld 
to provide fish for the people, (26) J, 

"That the demand for grant on account 
under the head I 24-Capital Outlay on 
Schemes of Government Trading·Greater 
Calcutta Milk Supply Scheme be reduced 
by Rs. 100/·," 

[Failure 0/ tire Greater Calcutta Milk 
Supply Scheme to supply milk to Greater 
Calclltla and the deterioration in the 
quality of milk supplied. (27)], 

"That the demand for grant on account 
under the head 34-Co·operation be reduced 
by Rs. 100/·," 

[Failure to encourage and develop ca-
operative movement in West Bengal, 
(28)], 

"That the demand for grant on account 
under the head 3S·lndustries·lndustries be 
reduced by Ro. 100,/·." 

[Failure to protect small and medium 
scale Industries in the State. (29)]. 

"Tbat the demand for arant on account 
under the head 3S·lndUitries-Cottqe In· 
dustries be redUCt'd by RI, 100:' 
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[Mr. Deputy-Speaker) 
[Failllre to protect and develop cot-

tage indlutrit's (30)1. 
"That the demand for grant on account 

under the head 37-Community Develop-
ment Projects, National Extension Service 
and Local Development Works be reduced 
by Rs. 100." 

[Failure of the Community Deve/op-
ment Projects. (31)]. 

"That the demand for grant on account 
under the head 38-Labour and Emplo)-
ment be reduced by Rs. 100." 

[Chronic unemploymellt <11,,/ ri'-
trench melli, layoff. closure and lod-
outs by ihe indllstrialists alld the lailllre 
to deal eDectil'elv in fawlllr of the 
employee .•. (32)]. 

"That the demand for grant on account 
under the head 38-Labour and Employment 
be reduced by Rs. 100." 

[Low ~ e  of wages of the employees 
in the State comp(lred to some olher 
Stales (33)]. 

"That the demand for grant on account 
under the head 39-Miscellaneous Social and 
Developmental Organisations-Welfare of 
Scheduled Tribes and Castes and other Back-
ward Classes be reduced by Rs. 100." 

[Failure 10 improve Ihe lot of Sche-
duled Castes. Schedllied TriTw< and 
Backward classes 10 giVe them ;01>.< ac-
cording to t ~ fixed qllota. (34)]. 

"That the demand for grant on account 
under the head 43-Irrigation, Navigation, 
Embankment and Drainage works (Com-
mercial) be reduced by Rs. 100." 

[Failure to provide proper irrigational 
facilities 10 the Slate. (35) I. 

"That the Demand for Grant on account 
under the Head 98-Capital Outlay on 
Multipurpose River Schemes be reduced 
by Rs. 100." 

[Failure 10 expedite the compit>tion of 
Kangsabatl project. (36)]. 

"That the demand for grant on account 
under the Head 98-Capital Outlay on 
Multipurpose River Schemes be reduced 
by Rs. 100." 

[Failure to give cheap e ~ t i it  to 
the town. (37)]. 

"That the Demand for Grant on ~ nt 
under the Hcad 98-Capital Outlay on 
Multipurpose River Schemes be reduced 
by Rs. 100." 

[Failure ·tf) :give cheap electricity for 
Agricullllral purposes. (38) J. 

"That the Demand for Grant on Ac-
count under the Head 98-Capital Outlay 
on Multipurpose River Schemes be reduced 
hy Rs. 100." 

[Failure to I'xfend eleclricity (() \·iI-
lages. (39)]. 

"That the Demand for Grant on Ac-
count under the Head I06A-Capital Outlay 
on Greater Calcutta Development Scheme 
he reduced by Rs. 100." 

i ~ to ImprOVe the Greater Cal-
Clitia area in regard 10 \\·oter supp/r. 
drainage, health, sanilalion and II'lIII 
I'Mt f(leiliUeI. (40]. 

"That the Demand for Grant on Ac-
count under the head 64-Faminc Rdief 
be reduced by Rs. 100." 

[Need for adequate lal11;II" relief 
measures. (41)]. 

"That the Demand for Grant on Ac-
count under the Head 71-Miscellaneous-
Expenditure on Displaced Persons be r<'-
<luced by Rs. 100." 

[ral/ure co rehabi/it"te til" refugees 
and giVe them land, jobs alld protl'cl 
thel1l from ev;clion. (42)]. 

"That the Demand for Grant on Ac-
count under the Head 71-Miscellaneous 
Expenditure on Displaced Persons be re· 
duced by Rs. 100." 

[Failure to regularise Ihe T'I'fug('f co-
10llies. (43)]. 

SHRI MOHAMMAD ISMAIL (Barrack-
pore): I beg to move: 

"That the Demand for Grant on Ac-
count under the Head 92-Payment of Com-
pensation to Landholders, etc., on the 
Abolition of the Zamindari System be 
reduced to Re. I." 

[Keeping Zamindari system illlact by 
resorting to Iransfer of land to relatives 
and henam; transfers. (44)]. 

"That the Demand for Grant on Ac-
count Under the Head 38-Labour and 
Employment be reduced to Re. I." 

o~ m ement n oj recommenda-
tlon.r 01 the Report 01 one-man com-
muslon On COrUllmv Price Index Num-
bm lor Wat Braga!. (4S»). 
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"That the J J I ( / 
count under the Head 38-Labour & Em-
ployment be reduced to Re. 1." 

[Failllre to scrap th! so-caUed VO/lm-
t"ry Retirement scheme of foreign oil 
cO;lIpallies, introduced after the Inlro-
dllctioll of electronic computers. (46) J. 

"That the Demand for Grant on Ac-
count under the Head 38-Labour and 
Employment be reduced to Re. 1." 

iFailure to e1Ulct legislalioll to regulate 
workillg alld lh'illg conditions for 1'111-

ployees of Privale Carrier Transport 
(Roadways) (47)]. 

"That the Demand 'for Grant on Ac-
count under the Head 38-Labour "nd 
m o m~nt be reduced by Rs. 100." 
IFailllre 10 illtervelle eOectivdy i/I dis-

Pll//' hetween jUle workers and manag,'-
IIICI/I,f relatillg to additional D.A. aholi-
lioll of Badli system etc. leading 10 the 
pml'".w'd strike call hy all thl' UlliollS in 
Jllte illdllstry. (48)]. 

"Thnt the Demand for Grant on Ac-
count under the Head 38-Labour and 
Employment be reduced by Rs. 100." 

iFailllre 10 restore jobs 10 Ihe em-
ployees of Caltex who are withoul job 
following r{,'lnol'al of ofJrce eqllipmellt. 
(49)1. 

"Thnt the Demand for Grant on Ac-
count under the Head 38-Labour and 
Employment be reduced by Rs. 100." 

Wailure to intervene in the dLrpute bet-
weell employees of Indian Electric 
Works and the managemenr. (50)]. 

"That the Demand for Grant on Ac-
count under the Head 38-Labour and 
Employment be reduced by Rs. 100." 

[Failure to absorb all tile employer" 
oj former River Sleam Navigation into 
",'w Company resulting in large scale un-
employment. (51)]. 

"That the Demand (or Grant on Ac-
count under the Head l8-Labour aDd Em-
ployment be reduced by Rs. 100." 

[Failure to compel the management of 
Dunlop Rubbo!r Co. Ltd., to constitute 
Works Committee through election. 
(52)]. 

"That the DemaIId tor, 0raDt OD Ac-
COUDt under the Head 3B-Labour and 
Employment be reduced by Ra. 100." 

[Failure /0 Introduce measures to 
make casual workers permanent afler 
six months' service. (53)]. 

"That the Demand for Grant on Acconnt 
under the Head 38-Labour and Employment 
be reduced by R s. 100." 

ILarge .rcal" retrellchment in Saxby 
and Farmer Co. Ltd. without giving 
any valid reason despife Government 
"d"ice, (54) J. 

"That the demand for Grant on Ac-
count undcr the Head 38-Labour and 
Employment be reduced by Rs. 100." 

[/sslle of charge sheets to and sus-
pension of most of tlJ e executive com-
mittee members of the Saxby and Far-
mer Employees Union for genuine Irade 
ullioll activities. (55) J. 

"That thc Demand for Grant on Ac-
count under the Head 38-Labour and Em-
ployment he reduced by Rs. 100." 

[Sudden clomre of furllace deplt. by 
Hritania Engineering Worh witlrout 
gil'illg allY valid reason despite Govern-
ment advice. (56)]. 

"That the Demand for Grant on Ac-
count under the Head 38-Labour and 
Employment be reduccd by Rs. 100." 

iFailllre 10 reo{)pen a large number 0/ 
factorie,v despite repeated eDorrs by 
unions. (57)]. 

"That thc Demand for Grant on Ac-
count under the Head 38-Labour and Em-
ployment he reduced by Rs. 100." 

[Lock out deculr£'d by Bllrn and Co .. 
HOl\'rah and Kulti /0 bring pressure all 
tire workers to (lcapt retrenchment and 
incentive ,fclJellle of 1111.' management. 
(58 )]. 

''That the Demand for Grant on Ac-
count under the Head 38-Labour and 
Employment be reduced by Rs. 100." 

ILarge scale layoff declared by Tex-
m(lCO Ltd. Be/gharia resulting in threal 
ru job security 0/ thousands of workers. 
(59»). 

MR. DEPUTY SPEAKER: Now, may 
I put all the cut motions together to the 
votc of the House ? 

SHRI S. M. BANERJEE: Without 
any di!ICUuioD ? 

MR. DEPUTY SPEAKER: No dilclll-
sidn ; it has been aareed· 
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SHRI JYOTIRMOY BASU (Diamond 
Harbour) : No. Sir. The Speaker had 
agreed to give a little time as it was done in 
the case of Haryana. This morning. we 
saw the Speaker. 

SHRI S. M. BANERJEE: You may 
give 5 minutes each. 

MR. DEPUTY SPEAKER: Let us 
abide by what was decided. We arc already 
pressed for time. We have already taken 
lot of time. 

SHRI JYOTIRMOY BASU: Only on~ 
hour: that is very reasonable. 

SHRI S. M. BANERJEE: Let us have 
one hour. We shall strictly confine to one 
hour. 

MR. DEPUTY SPEAKER: Before 
4 O'Clock these must be passed. We are 
taking up the Private Members' Business 
at 4 O·clock. 

SHRI S. M. BANERJEE: What will 
they think? We are passing their Budget 
without any discussion. 

MR. DEPUTY SPEAKER: They 
know you so well. So, they need not 
revalue your performance here. That is not 
necessary. 

SHRI JYOTIRMOY BASU: Only on ~ 
hour. 

MR. DEPUTY SPEAKER: We will 
finish by 4 O·Clock. Do you agree? At 
4 O'Clock we take up the Private Members' 
Business. Just ooe or two minutes each, 
if you want. Otherwise, I will put them to 
vote. 

SHRI S. M. BANERJEE: 
each. 

minutes 

MR. DEPUTY SPEAKER: At 4 
O'Clock I will put everything to vote. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. C. 
PANn : Sir, I have absolutely no wish to 
avoid a debate. Members can have it by all 
means. But we have just had a debate on 
the Proclamation and later on we shall 
come before the House for the full year's 
Budget of West Bengal. That will provide 
another opportunity. If you waDt the 
debate, io spite of that, I am iD your Iuuids. 

MR. DEPUTY SPEAKER: After this 
explanation, when you have the general dis-
cussion on the West Bengal Budget, let us 
not take time 00 this. 

SHRI S. M. BANERJEE: Sir. accept 
my explanation this time. Let us have 5 
minutes each. 

MR. DEPUTY SPEAKER: All right. 

t~  ~  <=U<'l' l!ti( ~  ~ n  : 
7 n~ t  ~ i  ~  'Iff ~  f3T1f.ilTil· it; 
'TT9' 'l7T ~  1 ;;ir ;fT "T' ~ <r l'i;11 iT 

'flihr'r I 

MR. DEPUTY SPEAKER: They have 
agreed. Now I will put the Cut Motions. 
I to 59, to the vote of the House. 

All the Cut Motions wer. pur ,md I/('gati,·,·d. 

MR. DEPUTY SPEAKER: The ques-
tion is : 

"That the respective sums not ex-
ceeding the amounts shown in the 
third column of the Order Paper. he 
granted to the PrCllident out of the 
Consolidated Fund of the State of West 
Bengal, on aeCOl/nt, for or towards 
defraying the charges during the year 
ending the 31st March, 1969, in respect 
of the heads of demands entered in the 
second column thereof against Demands 
Nos. 1 to 9, 11 to 50 and 52." 

The motion was adopted. 

MR. DEPUTY SPEAKER: The ques-
tion is : 

"That the respective Supplementary 
sums not exceeding the amounts shown 
in the third column of the Order Paper 
be granted to the President out of the 
Consolidated Fund of the State of West 
»tngal to defray the charges which will 
come in course of payment during the 
year endioll the 3111 day of March. 
1968, in respect of tbe following demand.. 
entered in the second column thereof-

Demands Nos, 3. 4. 8, 14. 28, 29, 32, 
38, 40, 43, 45 aDd 52." 

TIw _lIDn _ IIIIDpUd. 


